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considerable period; if so, the reasons 
therefore; and 

(d) what action Government purpose 
to take in rc. pcct of. r guJarisa(jon of 
the ir services in.,tead of kepping them as 
Ca, ual Labour. or Muster Roll Employees 
only for year together ? 

THE M INfSTER OF COMMERCE 
OF THE D PARTMENT OF SUPPLY 
(SHRI VTSHWANATH PRATAP 

SINGH) : (a) Y Sir. 

(b) Director..ttc Gcn ral of Supplies 
& Di po als 53 

N · tiona! Te t House 

Chi f Controller Account 

Sectt. of th Dep:1rtment 

Nil 

16 

8 

(CJ and (d) Ca ual Lab urers are 
engag~d on daily wage bl . is to meet the 
ca ual requirments of the Depa rtment. 
The serv ice uch Jab ur r ar\! boing 
regu]ari ed in roup •D p lS in accord-
ance with the G vt. order a and when 
r egular vacancie arise. 

Amounts Advanced to P rivatc and Pub lie 
Sector Sugar 1\f ills 

7365. SHRI DHOGENDRA JHA : 
W ill the Min i ter f F l ANCE be 
p n. ed ro refer to lh<! reply give n to 
U. S. Q. No . 4513 on 25.3 .83 regarding 
out ·Lan d ing amo unt of sche d uled com-
mercial bln ks to whole ·ale trade and 
state 

(a) wh t are the exact amounts 
advanced to p rivate and publ ic sector 
sugar mills as a whole and each of the 
Suga r Mill in Darbhanga and Madhu-
bani distric ts of Bih~r ; 

(b) WJ1ether there is any obl igations 
on m ill se tt ing advances fram public 
financial in titutions to rna ke instant 
p ymcnt of cane price to the growers ; 

(C) if so details thereabout ; and 

(d) if not, the reasons. therefor ? 

THE DEPUTY MINISTER lN THE 
MINISTRY·OF FINANCE (SHR£ 

JANARDHANA POOJARI) ; 
(a) The existing data rep-ortin& 
ystem does not yield information in the 

manner asked for. Further, in term of 
Section 13 of the Banking Companies 
(A qui ition & Transfer of Undertakings) 
A t, 1970 & 1980 and the customs and 
u age prevalen t· amongst bankar,, in for-
me tion relating to individua l con tituents 
of the bauk cann ot be divugl d. How-
ev r, according to the Rc rv Bank of 
India, the total outstandi ng advance of 
50 .bank (b th in the p rivate an d public 
sector) to p rivate and public . ector sugar 
mills a. on the Ia t Friday of November 
19 82 wa Rs. 355 crore . 

(b) to (d) While there is no o bJ i ga-
t ion on the p.ut of the mill to take 
advance from public fin ncial in titutions 
fo r the p urp se of making payments to 
cane growers, the obl igation of making 
payment to cane grower. ha been ca t 
up n ' UCh of the mill · a· take bank 
credit and i. operat d through the rnecha-
ni m evolved by the Reserve Bank of 
India. ln per uance of thi objective, 
in November, 1982, the RBI advised 
banks that alth ugh the primary respon-
sibilitY for the p J.yment of due to the 
care grower re ted on the borrowing 
mill , the banks . hould watch the p os ition 
in this resard by btaining regularly from 
them the necessary data at frequent 
interval . At the same time, the banks 
are required to sat isfy th mse/vc at the 
time o f relea ing funds from the cash 
credit a counts dur ing a month ab ut the 
end-use of funds already released durjng 
the previous month as aJso that the ex-
penditure estimated to be incurred in 
that month towards care payments had 
actually been incurred. 

Extensions After Age of Superarumatlon 
in JAAI 

7366. SHRI KRISHNA CHANDRA 
HALDER : Will the Minister of 
TOURISM AND C JVJL A VJATJON be 
Pleased to state : 




